NATIONAL COMPANY 1AW TRIBUNAL
NE

W DELHI BENCH
(IB)-244(ND)2017
CORAM:
PRESENT: DR. v, k. SUBBURAJ MS. INA MALHOTRA
HON’BLE MEMBER(T) HON’BLE MEMBER (g

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEwW
DELHI BENCH OF THE NATIONAL COMPANY Law TRIBUNAL ON
23.05.2019

SECTION OF THE COMPANIES ACT: 7 of IBC, 2016
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
Present: Mr, Aaryan Sharma, Advocate for Rp

July, 2019,
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